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Sh. Rahul Agarwal, along with Sh.Shubham Agarwal, Advocate for the
Applicant/Petitioner Company and Sh. Pradeep Singh Sisodia, learned CGSC for
ROC Kanpur, is present in the court.

Learned Counsel for the petitioner made a statement that Transferor
Company has its registered office at Hyderabad and Transferee Company is having
its registered office at Haridwar, Uttrakhand. Proceeding of the Transferor
Company is pending before NCLT Hyderabad Bench.

Theretore, before acceptance of the application for Transferor Company, no

proceeding can be done in this case, without awaiting the orders of the Tribunal

Hence, the case is adjourned.

List the matter on ISmApril 2018 for further consideration.
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